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instance, the mobile service. It was assured that the mobile service wouid
be extended to Jammu and Kashmir by the end of March. Now, we are in
April. What about this service? The State of Jammu and Kashmir should
notbe ignored.

SHRI ARUN SHOURIE : Sir, there is absolutely no question of ignoring
such an important State like Jammu and Kashmir. Every part of the country
is important. We will certainly make every effort in this regard. On this
issue of mobile, if there is a separate question, | will certainly attend to it.

Passports issued from Delhi and Lucknow

“485. SHRI ABU ASIM AZMI :1
SHRI AMAR SINGH :

Will the Minister of EXTERNAL AFFAIRS be pleased to state :

(a) the number of applications for passports received in Delhi and
Lucknow during the last one year indicating the number of passports
issued so far;

{b) the number of applications which are pending for more than 4
weeks alongwith the reasons for delay in their disposal; and

(c) what steps have been taken for early disposal of these applications?

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL
AFFAIRS (SHRI VINOD KHANNA) : {(a) to (c} A Statement is placed on
the Table of the House.

(a) The number of passport applications received and number of
passports issued against these applications after receipt of police
verification reports by Passport Offices in Delhi and Lucknow during the
last financial year are as under :

Passpoert Office  Number of passport  Number of Police Number of

applications Verification Reports Passports
Received received issued
Delhi 1,568,226 1,44,5652" 1,33,119
Lucknow 1,13,940 70,072 61,437

1The guestion was actually asked on the floor of the House by Shri Abu Asim Azmi.
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(b) The number of applications pending for the last more than four
weeks in the two Passport Offices after receipt of clear Police Verification
Report is as under :

Passport Office Number of
applications pending
Delhi 11,443
Lucknow 8,635

Passport applications are processed for issue of passports after 35
days from date of receipt of applications provided that clear Police
Verification Reports have been received and documentation is complete.
Passports are issued before 35 days only under the Tatkal Scheme. The
main reasons for delay in disposat of passport applications are non-receipt
of Police Verification Report, adverse/incomplete Police Verification Report
and incomplete documentation submitted by the applicant.

(c) Main steps taken for the expeditious disposal of pending
applications include expediting police verification reports, ensuring that
passport applications are received complete, computerisation of Passport
Offices, machine writing of passports, decentralisation of receipt of
passport applications and weekly menitoring of the pendency situation.
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SHRI VINOD KHANNA : Sir, we have informed all the DGPs of the
States that they should take immediate action, as far as this issue is
concerned, because these people should not be harassed. Let me assure
the hon. Member that we shall issue these visas and return passports,
without any harassment, to these people.
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